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Judgement

1. Draft Issues have been submitted on behalf of the Petitioner on the last
occasion itself which are available on record of the case. Draft Issues have also
been filed on behalf of the Respondents today in the Court itself.

2. Heard the learned counsels appearing on behalf of the parties and perused the
record of the case, and in the light of the material available on record of the
case, the following Issues are settled:

ISSUES
i. Whether the instant petition is maintainable in its present form ?

ii. Whether Show-cause Notice dated 11.11.2021 issued by the Respondents
demanding a financial Bank Guarantee from the Petitioner to the tune of
Rs.5,28,000/- is illegal and liable to be set aside ?

iii. Whether demand letter dated 15.11.2021 issued by the Respondents for an
amount of Rs.12,37,068/- towards deficit license fee along with interest and
penalty is liable to be set aside ?

iv. Whether the letter dated 19.5.2022 issued by the Respondents suspending
the license and services of the Petitioner is illegal and liable to be set aside ?

v. To what other relief / reliefs the Petitioner is entitled to ?
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3. Three weeks time is prayed and allowed to the Petitioner to file their evidence
affidavits. The Respondents may file their evidence affidavits within four weeks
thereafter. Let the matter be listed for "Directions" on 5th September, 2023.
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